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Bill No. _ 4-F of 1994

THE PUNJAB COURTS (DELHI AMENDMENT)

BILL, 1994
(&s passed by Legislative Assembly of the National Capital
Territory of Delhi) A
BILL

to further amend the Punjab Courts Act, 1816 (Act No. 6§ of
1918) as in foreca in the National Capital Territory of Deihl

Be it enacied by the Lagislative Assembly of the National Caonal
Terntory of Delhi in the Forty-fifth Year ot the Repuctlic o1 Inagia as

tollows 1 —
Short title & 1.{1) This Act may be called the Fuman Courts
commencement [Celhi Amengment) Agt, 1954,
12} Itsnaill come into force on such date 3= may
De notiliead in the Official Gazette oy the
Government of the National Capital Terrory
ot Dethi in this benaif,
Amendment ot 2. Inthe Pumab Cours Act. 1919 ¢ Puniab ¢t Ma.
Punmiab Courts B ot 1818) as extended !o the Nanonal Capital
Act, 1918 {Pumab Territory ot Deihi —

Act No. 50t 1818) 15 jor words and 2xpression ‘Sucorainate

Judge’ occunng in Seciions 18(3%, 2201),
26, 27(1), 2712), 2801}, 28(4), 22. 30(1),
30(Z), 3004}, 27, 39{(1), 32(2) ang <0(1), the
MOTdS and excression 'Civil Judae' snall he
supstituled ;| and

by lor the worgs ana exoression ‘Aaditional
Jugge’usedin Sections 18, 21, 38( 1), 28(2)
and 32({Z), the words and sxpression
"Additional District Judge' snsil be

subsiiluted.

This Bill has been passed by the Legislative Assembly of
the National Capital Territory of Delhi on the 30th March, 1994,

(CHARTI LAL GOEL)

_ Speaker
Delhi Legislative Assembly of the
Dated the 4th April, 1994 National Capital Territory of
, Delhi
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1 assent te this Bil1.

\1 . (P.K. DAVE)
Delhi Lt. Governor of
Dated the 3.94 » 1994 National Capital Territory

of Delhi
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The Legislative Assembly of the National Capital
Territory of Delhi

BILL

to further amend the Punijab Courts Act, 1918 (Act
No.6 of 1918) as in force in the National Capital
Territory of Delhi

(As Passed by the Legislative Assembly of the
National Capital Territory of Delhi)
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